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From

To,

Sub

Ref:-

Smti Jayashree Bora,
loint Registrar (Vigilance),
Gauhati High Court,
Guwahati.

Shri Sanjay Hazarrka,
District and Sessions Judge.
South Salmara Mankachar.

Dated Guwahati the

Casual leave and Civil vacation.

You r letter No. DJ. SSM -I. 3/Es stt/ 2021 _2024 / dtd. 73. 72.2024.

il.,
lJ December,2024.

Sir,

With reference to the above, I am directed
casuar reave on 2r.12.2024 as we, as civit ,i:l,T;:.r:?:';.:ff'::
3r'12'2024, arong with station reave permission from the evening ot 20.12.2024 ti,the morning of 02'01.2025, has been granted. The next senior most ludiciar officeravairabre at the station sharr remain in charge of your court and office in your absence.

Yours faithfully,

elt-
JT.REG R (VI ILANCE)

MemoN .Hc.VII-2at 2003(Pt.)/ t tt82 113 A,
Copy to / t1 -tL-L4\

t The principal Accountant General (A&E),-2. The proiect Manager, Gauhati High Co;rt
Beltola, Guwahati for information

JT. REGISTRAR (VIGIITNCE) 
-W


